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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
I.LA. Q. 557 OF 2024

IN

ORIGINAL APPLICATION NO. 515 OF 2023

IN THE MATTER OF:

GANGA POLLUTION ...APPLICANT
VERSUS

STATE OF U.P. & ORS. ...RESPONDENTS

REPLY TO IA NO. 557 OF 2024 ON BEHALF OF DISTRICT
MAGISTRATE, PRAYAGRAJ IN COMPLIANCE OF THE
ORDER DT. 10.02.2026 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, NEW DELHI

I, Manish Kumar Verma, aged about 41 years, presently posted as
District Magistrate, Prayagraj, do hereby solemnly affirm and state on

oath as under:

1. That I, the Deponent in the above captioned matter am fully
conversant with the facts of the case and is competent and

\ .authorized to swear the present affidavit.

2. That I state that the contents of the affidavit have been drafted




o
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by my counsel on my instructions and the contents of the same
are true to myknowledge and nothing material has been

concealed therefrom.

3. That in the present IA the grievance the of the Applicant namely
Harish-Chandra Research Institute (HRI), is that despite
obtaining approval of the building plans from the Allahabad
Development Authority (now PDA) on 24.04.2010, the
construction activities of the Institute were halted pursuant to
the interim orders passed by the Hon’ble Allahabad High Court
dated 22.04.2011 and 16.08.2012 restraining construction
within 500 meters of the Highest Flood Level (HFL) of river
Ganga. That the Applicant has prayed to this Hon’ble Tribunal

to allow the Applicant to continue and complete the unfinished

construction works.

4. That the present matter was last listed for hearing on
10.02.2026, wherein the Hon’ble Tribunal directed as under:
“3. Learned Counsel for State of UP is also directed to examine

_ the plea taken by applicants in pending 1.4. No.824/2025 & I.A.
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5. That the District Magistrate, Prayagraj, vide letters dated
11.05.2026 addressed to the Vice-Chairman, Prayagraj; the
Executive Engineer, Irrigation Department, Prayagraj; and the
Sub-Divisional Magistrate, Phoolpur, has called upon the
aforesaid authorities to furnish their respective reports for
ensuring necessary compliance with the directions issued by the
Hon’ble Tribunal.

Copies of the letters dt. 11.05.2026 have been annexed herewith

as ANNEXURE R-1.

6. That in response to the aforesaid letter, the Executive Engineer,
Flood Works Division, Prayagraj vide letter dt. 13.05.2026 has
provided the following point-wise report:

e That Harish-Chandra Research Institute, situated on the
left bank of River Ganga, falls within the floodplain zone
of River Ganga as per the coordinates/data provided by
NIH Roorkee on the basis of the highest flood recorded
during the last 100 years.

o Copy of the google earth map depicting the coordinates

.f’ “-\of the said site. That the HRI coordinates of the said site
X }m: 25.41181.909 and it falls within the pillar no.’s 383,

/384 and 385.
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A Copy of the said map has been annexed herewith as

ANNEXURE R-2.

The main building of Harish-Chandra Research Institute
is situated at a distance of 50 meters from the pillar line
marked between Pillar Nos. 383 and 385.

Further the floodplain zone has beendeclared vide the
Government Order dated 04.09.2020 issued by the
Irrigation and Water Resources Department.

A Copy of the GO dt. 04.09.2020 has been annexed
herewith as ANNEXURE R-3.

That at present, boundary pillars demarcating the
floodplain zone have been installed along approximately
200 kilometers stretch of River Ganga in the District
Prayagraj out of the total stretch of 250 kms. The
installation of boundary pillars in the remaining 50
kilometers stretch within District Prayagraj is presently
under progress as the same has encountered obstruction
on account of protests and resistance from residents of the

adjoining areas. The Flood Works Division, Irrigation

vand Water Resources Department, Prayagraj, is

|
continuously undertaking monitoring and inspection of


Free Hand

Free Hand

FreeText
pillar line

FreeText
marked between Pillar Nos. 383 and 385.


7201

the demarcation work. It is further submitted that upon
completion of the floodplain demarcation exercise, 1t
would be feasible to effectively regulate and restrain
unauthorized construction activities, encroachments,
commercial operations, and pollution-causing activities
being carried out along both banks of River Ganga.

[t is further submitted that, for completion of the
aforesaid work, the Irrigation Department vide letter
dated 26.12.2025 has requested the District Magistrate,
Prayagraj to issue necessary directions for deployment of
adequate police force for ensuring smooth execution of
the demarcation process. That thereof, the District
Magistrate, Prayagraj vide letter dated 31.12.2025
addressed to the Police Commissioner, Prayagraj,
requested provision of the requisite police force. It is
submitted that the said police force has been deployed
and the remaining demarcation work is likely to be
completed by 15.06.2026 as per the letter dt 15.05.2026
of the Executive Engineer, Flood Works Division,

Prayagraj.
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Copies of the letters dt. 26.12.2025, 31.12.2025 and
15.05.2026 have been annexed herewith as ANNEXURE R-
4, ANNEXURE R-5 AND ANNEXURE R-6.

A Copy of the letter dt. 13.05.2026 has been annexed

herewith as ANNEXURE R-7.

7. That further the Sub- Divisional Magistrate, Phoolpur vide letter
dt. 15.05.2026 has stated that an inquiry was conducted through
the Tehsildar, Phulpur.

A copy of the Inquiry Report has been annexed herewith as
ANNEXURE R-8.

8. The Tehsildar, Phulpur has mentioned the following in his
inquiry report:-

e Harish Chandra Research Institute, Chhatnag Road,
Jhunsi, Prayagraj is situated in Village Ustapur
Mahmoodabad Uparhar, Pargana Jhunsi, Tehsil Phulpur,
District Prayagraj. The Harish Chandra Research Institute

is already enclosed on all sides by a high boundary wall,
within which research buildings, residential qﬁﬂ?, bank

premises, parks, and dense trees are situated.
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A Copy of the letter dt. 15.05.2026 has been annexed
herewith as ANNEXURE R-9.
A Copy of the Nazri Naksha has been annexed herewith

as ANNEXURE R-10.

In this regard, as per the Khatauni records of Village
Ustapur Mahmoodabad Uparhar, Pargana Jhunsi, Tehsil
Phulpur, District Prayagraj, Khata No. 301 is recorded in
the name of Mehta Mathematical Research Institute, Uttar
Pradesh, Government of India, comprising a total of 90
gata numbers with an area of 21.7430 hectares.

A Copy of the revenue records have been annexed

herewith as ANNEXURE R-11.

Further, the distance between the boundary wall of Harish
Chandra Research Institute and the interlocking road
situated on the bank of River Ganga towards the southern

side of the institute is approximately 80 meters.
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). Hence, the present response is being submitted for the kind
perusal of this Hon’ble Tribunal. It is prayed that the same be

taken on record.

(el
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VERIFICATION

Verified at ijqa 24 on this (é day of May, 2026, that the

contents of the above affidavit from paragraphs 1 to 9 are believed to be

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.
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To,
The Executive Engineer,
Irrigation Department, Prayagraj

Subject: Secking report regarding HFL/floodplain status in LA. No.
557 of 2024 in O.A. No. 515/2023 pending before the Hon’ble
NGT.

In connection with the matter pending before the Hon’ble National
Green Tribunal, Principal Bench, New Delhi relating to construction
activities near river Ganga at Jhunsi, Prayagraj, you are requested to
furnish a factual and technical report regarding the following:

1. Whether the project site falls within the floodplain/High Flood
Level (HFL) restricted zone of river Ganga.
2. Certified copy of relevant floodplain/HFL maps and demarcation

records.
3. Distance of the project site from the river/HFL line.
4. Any inspection carried out by the department in respect of the

site.
5. Whether any recommendation/restriction/direction has been
issued by the department regarding construction activities at the

site.

The report along with authenticated records may kindly be submitted
urgently within 3 days for placing the samd before the Hon'ble

Tribunal.

Wy
(Manish Kumar Verma)
Distilict Magistrate

rayagraj

(¥ Scanned with OKEN Scanner
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Frafera RrenfSrer, TR

w5 ool 48 [ G-n-woe-5s5 2023 Reti 1165/ 2026
To,

The Vice Chairman,

Prayagraj Development Authority, Prayagraj

Subject: Secking factual report/comments in respect of LA, No. 557 of
2024 filed by Harish-Chandra Research Institute in O.A. No. 515/2023
pending before the Hon’ble National Green Tribunal.

An Interlocutory Application bearing I.LA. No. 557 of 2024 has been
filed by Harish-Chandra Rescarch Institute (HRI), Prayagraj before the
Hon’ble National Green Tribunal, Principal Bench, New Delhi scckfng
permission to continue and complete construction activities including
hostel building, library extension, computer centre, lcctur'e hall
complex, conference centre and guest house in accordance with the
approved Master Plan and permissions granted by competent
authorities including PDA.In the aforesaid matter, response/status
report is required to be filed on behall of District Administration,
Prayagraj before the Hon'ble Tribunal.Accordingly, you are requested
to furnish a detailed factual report along with authenticated
supporting documents on the following aspects:-

1. Copies/details of approved Master Plan, sanctioned maps
and permissions granted to Harish-Chandra Research
Institute.

2. Present status of construction activities and stage-wise
details of completed / pending constructions.

3. Whether any part of the project falls within floodplain/HFL
restricted zone or within coordinates identified under Ganga
Rejuvenation Order, 2016.

4. Copies of notices/orders/directions issued by PDA
concerning stoppage/regulation of construction activities at
the site.

5. Whether any revised approvals/permissions have been
sought or granted subsequently.

6. Compliance status of the project with applicable building bye-
laws, zoning regulations and environmental conditions.

7. Details of any pending proceedings/violations/action initiated
by PDA in relation to the project.

8. Any other relevant facts/documents necessary for effective
adjudication of the matter before the Hon’ble Tribunal.

The report along with authenticated records may kindly be furnished
within 3 days positively for timely filing of respons¢ before the Hon’ble
Tribunal. The matter may kindly be treated as urgerjt

\ "\W
(Manish Kumar Verma)
Distriot Magistrate
Prayagraj

(¥ Scanned with OKEN Scanner
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